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(vi) Need to start ‘auction sale’ of tobacce
through Tobacco Board for stabilisation
of tobacco prices

PROF, N. G. RANGA (Guntur :
Tobacco growers, especially the producers
of Virginia tobacco, when in Andbra,
Karnataka and Gujarat had to be assis-
ted on two occasions by the Central Gov-
ernment through large scale purchases
made by the state Trading Corporation,
i e in 1977.78 and 1982-83., What with
the non-availability of adequate trained
staff and adhoc crash arrangements which
had to be made by STC at the stage of
purchase of tobacco and also during the
grading and storing of the purchased
tobacco, the STC sustained heavy losses
and growers failed to gain adequate pro-
tection and satisfaction. So Government
appointed a Working Group to consider
and suggest steps to be taken by Gove.
mment to bring better stability in the
tobacco market, ensure a fair and remu-
perative price to the tobacco growers and
maximise export earning This working
group has suggesied that a crash pro-
gramme should be undertaken by Gove-
roment, through the statutorily estab-
lished Tobacco Board to introduce auction
system to cover all the tobacco growing
arcas in Andhra Pradesh to start with.
The Working Group has therefore reco-
mmended that the Tobacco Board should
g0 ahead gearing itself for the introdu-
ction of the permanent infrastructure and
in the meanwhile, Tobacco Board should
conduct test auctions in Andhra Pradesh
in 1984, [ suggest that Government
should allot at Jeast Rs, 3 crores to
enable the Board to make all the needed
arrangements to face the challenge of ‘the
1984 crop season.

(vil) Need te ban impert of rayen thread

ot s ofew (3T9F) ¢ ARTON
¥ o fox & WE & W A Sy
D wwfrai (1) de W whEn



309 D.C. (Genl.) 1984-83
Mni. of Def
[, g ¥ Ao (2) ¥h @M

wyrRe, agre § | 6§ qWq Aqerw
g FORTA, qg 0 W F I
aq &YA WA KIWEA, TEE
giffs s ¥ wd ®T W &) ¥
Feqfaal & a2 giA &1 wo e
§, fadgwT wifear & d@m & 9@
Ay WA g g g R E
AT AT XA FT GO AT 7 q&AT
A7 ¥, qgi wfadl gru FareA fear
g W@ w1 qrm avw ¥ fawar
aft 3 a9 wwofadl ¥ AT TR
g7 wfaw T ¥, N ARATAMT
¥

oy afcfeafa § & qER A wwg
w7ar § fr fldel & srmie feg o
9 WH & ¥t g gfgaw qam@w
i, aife qgf &t ¥ AT sl
TG AH, FT FAAN AGE FAN
A% qF: 77 97 7% |

12.26 hrs
DEMANDS FOR GRANTS (GENERAL),
1984-85—Contd.
Miaistry of Defence-Conid.
MR. DEPUTY-SPEAKER : The

House will now take up further discussion
and voting on the Demands for Grants
under the control of the Ministry of
Defence.

Shri Madhusudan Vairaie was on his
legs yesterday. He may please continue,

SHRI MADHUSUDAN VAIRALR
(Akola): Mr Deputy-Speaker, Sir, while
Spt_akins yesterday, I tried to make certain
points; those points should be considered
as a sort of introduction to my thoughts
on this subject,
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As far as our defence preparedness is
concernod, and for that matter, the defe-
nce preparcdness of any nation is con-
cerned, there are some basic needs or
other aspects which should be considered.
And it should be borpe in mind that the
defence activity is not an isolated process.
It has to be accompanied by a sound
economy, & strong industrial base and
good international relations as also the
capability to cope with modern techno-
logy. Taking all these needs into consi-
deration, proper planning has to be done
in the field of defence.

There are some quarters which some-
timecs allege over-earning and over-spen-
ding in this field. I do not agree with
this view, because if you take into account
the picture of the whole world today,
nobody can say that we are cither over-
spending or over-carning. The picture of
our military expenditure and social expen-
diture is very clear,

In the matter of military preparedness,
the percentage spending, Indian stands
scventy in the list of one hundred and
forty-onc countrics. Even countries like
Pakistan, China, Borma and Indonesia a
have much higher percentage of spending
on defence, In terms of per caplia
cxpenditure, India ranks one hundred and
scventeen in the list of one hundred and
forty-one countries, while China stands at
at seventy-two and Pakistan at ninety-six,

When we consider the global military
expenditure, according to the estimates of
1981-82, the total expenditure was six
hundred billion dollars and out of this,
fifty percent was accounted for twenty five
countries, and thoso tweaty-five countrics
were mainly developed countries. These
developed countrics are diverting their
supplies mainly to the developing nations,
According to the data which was released
sometime in 1980-81 by USA Senate, it
was clear that in 1980, that total amount
was 21,18 billion dollars, and in 1981, a
total amount of § 23,41 billion worth of
arms were delivered by developed nations
to developing nations. This has a re-
ference to the point which I mentioned
yesterday, that it has become aa industry,



